358 Written Answers to [RATYA SABHA] Unstarred Questions

(b)y if so, whether Government has taken any steps to provide proper tangible and

intangible sports infrastructure in the country;
(¢) if so, the details thereof; and
(d)y if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT,
ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA
SONOWAL): (a) to (¢) The Central Government 1s implementing a Scheme named as
Rajiv Gandhi Khel Abhiyan (RGKA) witha view to create sports infrastructure throughout
the country. Under the RGKA it is proposed to construct a sports complex in each block,
both for outdoor and indoor sports disciplines. Details of the RGKA Scheme are given in
Statement [Refer to the Statement given in USQ No. 1644] The Central Government 1is
also implementing the Urban Sports Infrastructure Scheme (US13) under which 100%
financial assistance, subject to prescribed ceiling is provided to (a) State Governments;
{b) Local Civic Bodies; (¢) School, Colleges and Universities under Central/State
Governments; and (d) Sports Control Boards for development of the (1) Synthetic playing
surface (for hockey, football and athletics); and (ii) Multipurpose indoor hall.

(d) Does not arise.
Setting up one stadium in each district of J&K

1648. PROF. SAIF-UD-DIN 507: Will the Minister of SKILL. DEVELOP-
MENT, ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) whether Government is aware that Jammu and Kashmir (J&K) has a very

large share in the number of unemployed educated youth in the country;

(by whether it is also a fact that it is imperative that sports activities in J&K receive

special attention; and

(¢) whetherinthis connection, apart from other promotional activities, Government

would consider to set up at least one stadium in each district of the State?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT,
ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA
SONOWALD): (a) Yes Sir. As per NSSO Report No.554 regarding “Employment and
Unemployment Situation in India, 2011-127, the usual status (adjusted) unemployment

rate for educated persons of age 15 years and above for the State of J&K for rural areas 1s
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53 against the national rate of 47 while the rate for urban areas is 114 against the national
rate of 51.

(by Yes Sir. To this end, the Government has allocated an amount of Rs.200 Crores
during the Current Financial Year 2014-15 for enhancement of sports facilities at J&K.

The details are being worked out in consultation with the State Government of J&K.

(¢) Under the Rajiv Gandhi Khel Abhiyan (RGKA) 1t 1s proposed to develop
sports infrastructure facilities in the form of a Sports Complex at Block level. Besides,
depending on the proposals received from Government of J&K, the existing stadium in
each district of the State can be upgraded for both outdoor and indoor sports disciplines.
Details of the RGKA Scheme are given in Statement (Refer to the Statement given in USQ
No. 1644)

Playfields created at Panchayats and Block levels in Bihar

1649 DR, ANIL KUMAR SAHANTI: Will the Minister of SKILL DEVELOPMENT,
ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) the details of playfields with basic facilities created at Panchayats and
Block levels in the State of Bihar under the Panchayat Yuva Krida aur Khel Abhiyan
(PYKKA),

(by the details of sports competitions conducted under PYKKA in the State of
Bihar; and

(¢) the details of measures taken to promote sports in rural areas to hunt hidden

talent in rural and tribal areas?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT,
ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA
SONOWAL): (a) Grants to the tune of ¥ 10.24 Crores were released to the State of
Bihar for creation of basic infrastructure during 2008 to 2010 and ¥ 6.19 Crores were
released for conduct of annual competitions during 2010-1 I. The State Government is
yet to furnish Utilisation Certificates, containing details of development of playfields and

participation in annual competitions, for the said grants released.

(by The participation details of the State of Bihar in annual sports competitions
under PYKKA Scheme held during 2008-09, 2009-10, 2010-11. 2011-12, 2012-13 and
2013-14 1s given in Statement (See below).

(¢) Under the PYKKA there was a provision for sports talent scouting at National
level during the National level PYKKA Rural competitions which covered the rural



